Sir, the situation is somewhat alarming, and intervention of the Central Government is absolutely
necessary for providing relief and rehabilitation to the drought-affected people of the State. Short-
term measures for providing immediate relief and long-term measures like providing irrigation

facilities, borewells, etc., have to be given top priority to prevent such situations in future.

|, therefore, appeal to the Central Government, through you, Sir, to come to the rescue of the
State Government and the affected people of Nagaland which will go a long way in tiding over the
current situation in the State.

Demand to provide additional stipend to trainee doctors in
entire country, particularly Tamil Nadu

SHRI N.R. GOVINDARAJAR (Tamil Nadu): Sir, | would like to request the Central Government
to provide additional stipend to the trainee doctors since the stipend provided by some State
Governments is meagre. In Tamil Nadu, the provision of stipend for trainee doctors is so meagre that
last week it resulted in a serious situation when trainee doctors went on an indefinite hunger strike
unto death. In general, engineering courses with lesser capitation fee and time period for the
completion of the course, and good employment opportunities with higher salary are treated as
profit-oriented professional courses. But medical graduation has five-and-a-half years of duration
with unimaginable capitation fee and additional education expenditure. It is also treated as a life-
saving professional course with the motto of 'serving the society without any parity’ So, it is the duty
of the Government to give more importance to medical students. Presently, the stipend provided in
some States, especially Tamil Nadu, is not adequate in comparison to the huge expenditure,
duration of course and the never-ending service. Last week, this provision of low stipend forced the
trainee doctors to undertake indefinite hunger strike unto death. Many hospitals in- Tamil Nadu were
running without trainee doctors, especially the outpatients in Government hospitals were facing
severe difficulty due to this strike. So, | urge the Government that it is its duty to consider to provide
additional stipend in addition to the State Governments', keeping in view the service of the doctors

who studied medical courses by spending a huge amount of money and longer duration.

SHRI'S. ANBALAGAN (Tamil Nadu): Sir, | associate myself with the Special Mention made by

the hon. Member.

SHRI A. ELAVARASAN (Tamil Nadu): Sir, | associate myself with the Special Mention made by

the hon. Member.

Demand for strict regulations to control the confusing publications
brought out by private publishers for children

it HerRTe fist (STR T=w) < STHIIRT wRiea, § o) faRy srgafa § 59 fwy &1 wea
IO ATET §l <%0 3 UTdC UHIRID] BI fhdTd eai # 97 UST B & A1 -1 JUATA] P ST Bl
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211



ST B dd) W 91 V5T DR B Bl U TRId §IRT 2004-05 P HEHROT § SH! STHIF 30
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Demand to Amend Section 304-A of Indian Penal Code in view
of various tragedies caused due to negligence

i e AR (ST ISY) : ARy, TSR R gTel Fet fifsd e 7 19 gepar, {371 10
SIS, 2009 BT IMFUART HE1GIT BT Td I (7 & R I8 A1 31 TS & 1 3R g AM&HT 3
P 4§ 984 4 ST F ST Pl R H ST € A1 $9 IRE S WY S A4 AR =i
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IS 1 AU ATl 3MR ATIRATET H FSIRT AN BT ST | H9Ted I/7 FRIET H 1000 AT DI S
TR, BRATOM SaaTel # 452 AT BT AUST H FAA PR 7R Y, SUBR RATH AT H 59 ARI - S
AT, FTSHRY & 90 T HFHBIVM 3 3T BI Ut H AT Y AR 3RS P [GaeiRaT urdh & el § 59
JMEH! MR MY F FH TG F9E &, A DI TARTAT BT A 51 37 AFSAT A T $B T8
AT 3R 99 & I &1 i 9 W81 21 39 TRl & RRER I8 fhaw afthal o Jo fren? 39
JHY P B P ATAR 39 A8 P G4 PR dle] Afth IR R &S ATST Pl IRT 304-F & T8
HSHT TATIT ST & Sl AT9RATS! F {54t afth 3 97 B U= el 81 I8 S HaRAT BT ASD
2 5 R e 7 oo 397 s SR AT & god Ade! Ml & S o, 39 W b
ATIRATE! BT GHeH! 81 o aon fah &1 |1 §1 1860 # a7 WRAIT & Al § 39 I8 &
JTURTET T BIS ATALT &1 Tl 304-% Yo AT HTILT & ST Fal | o1 T ST 21 STaeerdselt 8
f 89 29 colonial BT A ATER MR AId 3R 9 AT TR T A& P I 37z #RT AP
AT W WRBR F ITRIY ¢ o 39 fem o IFa w5+ So1 iR eaeas wriars! av

Concern over widespread poverty and malnutrition in the country

DR. JANARDHAN WAGHMARE (Maharashtra): Sir, India aspires to be an economic world
power. Despite recession and meltdown, our economy is not threatened. The Economic Survey
2008-09 paints a very rosy picture of India. But, the other side is dismal and dark. We have 260
million under-nourished people in India. They constitute 27 per cent of the world's under-nourished.
About 46 per cent children under three years suffer from malnutrition. Hunger and disease are our

greatest enemies.

What is the root cause of this malady? It is, of course, poverty and inequality. Poverty

and inequality have been our age-old curse. They are responsible, by and large, for malnutrition,
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